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Report of the committee constituted by the Hon’ble NGT, Central
Zone Bench, Bhopal

in the matter of .

Rakesh Sharma V/s State of Rajasthan & Ors

OA No. 26/2023
The details of the case are as under

1. Applicant:- Rakesh Sharma
2. Respondents:- State of Rajasthan & Ors
3. Background:-

(i) Applicant Sh. Rakesh Sharma has raised the issue of unscientific
and unregulated mining operation as well as the illegal operation
of crusher units in Vill. Kalwad District Jaipur.

(ii) Grievance is that miners using blasting materials (which are
banned) in the adjoining populated area is directly affecting the
health of the persons residing around and also affecting
functioning of the school, cracks have been developed in the walls
and also causing noise pollution. Mining is being done illegally
without any valid permission in the prohibited and banned areasfor mining.

4. Hon’ble NGT Central Zone Bench order dated 17.04.2023 :-

The order of Hon’ble NGT inter-alia says as under

“4. Before issuing any notice to the opposite parties, we are of the view
to call a report from a Committee consisting of (i) District Collector,
Jaipur and (ii) one representative from Rajasthan State Pollution Control
Board. The committee is directed to submit the factual and action taken
report within three weeks.”

5. Constitution of Committee:-
The committee of following was constituted vide order dated28.04.2023 of District Magistrate, Jaipur:-
(i) Sub Divisional Magistrate, Jaipur-First (Nominee).
(i) Regional Officer, Jaipur (North), Rajasthan State Pollution Control

Board, Jaipur (Member)

Bohai By(Ath



6. Field Visit :-

Since the matter is related to illegal mining and operation of the stone
crushers on the mining leases, Department of Mines was also requested
to depute concerning person to join the team as special invitee.
Accordingly, Sh. Laxmi Chand Meena, Assistant Mining Engineer, Jaipur
was also present during the field visit. The committee visited the site on
02.05.2023 and observations of the committee during the field visit are
as under:-
(i)

(ii)

That mining leases no. 231/1991, 58/1990, 44/1992, 179/1995
and 57/1990 Village Kalwar, Distt. Jaipur were visited alongwith
the mines department record and revenue record.
Names of lease holders of the mining leases are as under:-

e 231/1991- M/s National Stone Crusher
e 58/1990- M/s Rajdhani Stone Crusher Pvt. Ltd.
o 44/1992- M/s Shyam Stone Crusher
® 179/1995- M/s Jagdish Prasad Jat
® 57/1990- M/s Pink City Stone Crusher

All the mining leases have stone crushing unit on the lease area in
the same name as above except M.L.No. 179/1995, where stone
crushing unit is in the name of M/s RK Stone Crusher.
As per the comments of the representative of the Department of
Mines and Geology (copy enclosed) the mining activities and the
stone crushing activities being carried out within the mining lease

‘area. No illegal mining was observed on these mining leases No.
231/1991, 58/1990, 44/1992, 179/1995 and 57/1990 Village
Kalwar, Distt. Jaipur. There is a Govt. School at approx. 500 met.
Distance from the nearest mining lease(44/1992). There appears
no possibility of affecting the functioning of the school because of
the blasting operations in the mining leases
No activity related to mining was being carried out on site during
the visit. Stone crushing activities were also not being carried out
during the visit of team.

)

As per the record provided during the visit of the team, health
check-up of the mines workers was last conducted on 08.02.2023
and as per the report, no effect on the health of the workers
observed.



7. Permissions issued :-

(i) Mining lease no. 231/1991 allotted by the Department of Mines
and Geology, (present lease holder- M/s National Stone Crusher)
mining lease is valid upto 25.03.2042. Environmental Clearance
was issued by DEIAA Jaipur on dated 25.06.2016. Consent to
operate under the provisions of Air Act, 1981 granted on
20.08.2018 which is valid upto 30.06.2023.

(ii) Mining lease no. 58/1990 allotted by the Department of Mines
and Geology, (present lease holder- M/s Rajdhani Stone Crusher
Pvt. Ltd.) mining lease is valid upto 08.10.2040. Environmental
Clearance was issued by DEIAA, Jaipur on dated 25.06.2016.
Consent to operate under the provisions of Air Act, 1981 granted
on 26.12.2022 which is valid upto 30.04.2028.

|

(iii)~Mining lease no. 44/1992 allotted by the Department of Mines
and Geology, (present lease holder- M/s Shyam Stone Crusher)
mining lease is valid upto 11.01.2045. Environmental Clearance
was issued by DEIAA, Jaipur on dated 25.06.2016. Consent to
operate under the provisions of Air Act, 1981 granted on
10.12.2021 which is valid upto 31.12.2026.

|

(iv) Mining lease no. 179/1995 allotted by the Department of Mines
and Geology, (present lease holder- M/s Jagdish Prasad Jat)
mining lease is valid upto 20.11.2048. Environmental Clearance
was issued by DEIAA, Jaipur on dated 25.06.2016. Consent to
operate under the provisions of Air Act, 1981 granted on
24.05.2022 which is valid upto 31.05.2027.

(v) Mining lease no. 57/1990 allotted by the Department of Mines
and Geology, (present lease holder- M/s Pink City Stone Crusher)
mining lease is valid upto 08.10.2044 Environmental Clearance
was issued by DEIAA Jaipur on dated 25.06.2016 Consent to
operate under the provisions of Air Act, 1981 granted on
20.02.2023 which is valid upto 30.09.2028.

(vi) Out of above five mining leases, 4 lease holders have valid
permission for blasting. One M.L. No 179/1995 does not have
valid permission for blasting and applied for the permission to
DGMS, Ajmer. Lease holder has been directed by the department
of mines not to do blasting operations till the permission is



(vii) All five stone crushing units having valid consent to operate under
the provisions of the Air Act, 1981.

. Enclosures:-
(i)

(ii)

(iii)

Copy of Mauka Fard prepared by revenue department.(Annex.-1)
Copy of report prepared by Mining Deptt.(Annex.-2)
Copy of the report of the health checkup camp of mines Workers
organized on 08.02.2023 (Annex.-3)

. Conclusion:-
(i)

(i)

No illegal mining or crushing activity observed on the mining lease
areas.
No effect on the functioning of the school expected due to
present mining operations in these mining lease areas.
As per the health checkup camp dated 08.02.2023 report, No
effect on the health of the workers of mines observed.
Effect on nearby houses or school due to blasting can be assessed
only after seismic study.

aod wy
(Laxmi Chand Meena) (Vijay Sharma) (Rakesh Meena)

, Jaipur RO,RSPCB, Jaipur(North) SDM, Jaipur-First
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